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 from  non-compliance  with  the  provi-
 sions  of  248  Cr.  P.  ए,  was  inadvertantly
 not  mentioned.  The  reply,  therefore,
 may  be  elaborated  as  below:

 “Subsequently,  on  an  appeal  filed
 by  Dr,  Ratnakar  Mahajan  and  two
 others,  the  High  Court  ordered
 retrial  of  the  case  from  the  stage
 of  the  illegality  arising  from  non-
 compliance  with  provisions  of
 Section  248  of  Cr.  P.C.”

 13.05  brs.
 PAPERS  LAID  ON  THE  TABLE

 Rerorr  oF  COMMITTEE  FOR  REVIEW  OF
 Companies  ACT  ANp  M.R.T.P.  Act

 THE  MINISTER  OF  STATE  उ  THE
 MINISTRY  OF  EDUCATION,  SOCIAL
 WELFARE  AND  CULTURE  (SHRI-
 MAT;  RENUKA  DEVI  BARAKA-
 TAKI):  On  behalf  of  Shri  Shanti
 Bhushan,  1  beg  to  lay  on  the  Pable:—

 ad)  A  copy  of  Report  of  the  High-
 Powered  Expert  Committee  for
 review  of  the  Companies  Act,  1956
 and  the  Monopolies  and  Restrictive
 Trade  Practices  Act,  1969.

 (2)  A  statement  (Hindi  and
 English  versions)  explaining  reasons
 for  not  laying  simultacousiy  the
 Hindi  version  of  the  Report.
 {Placed  in  Library.  See  No,  LT-
 2714/78),

 AnnuaL  Actounts  anp  Avuprr  Report
 oF  ALicaARn  Mustim  Universrry,  Ati-
 GARH  FOR  1974-75  AND  1975-76,  AND

 STATEMENTS

 SHRIMATI  RENUKA  DEVI  BARA-
 KATAKI:  On  behalf  of  Dr.  Pratap
 Chandra  Chunder,  I  beg  to  lay  on
 the  Table:

 (1)  A  copy  of  the  Annual]  Ac-
 counts  (Hindi  ang  English  versions)
 of!  the  Aligarh  Muslim  University,
 Aligarh,  for  the  year  1974-75,
 together  with  the  Audit  Report
 shereon.

 @)  A  copy  of  the  Annual
 -Aceounts  (Hindi  and  English  ver-

 ८  @lene)  oof;  the  Aligarh  Muslim
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 University,  Aligarh,  for  the  year
 1975-76  together  with  the  Audit
 Report  thereon.

 (3)  Two  statements  (Hindi  and
 English  versions)  showing  reasons
 fer  delay  in  laying  the  documents
 mentioned  at  (1)  and  (2)  above.
 (Placed  in  Library.  Sete  No.  LT-
 2715/78).

 PAPERS  UNDER  Arr  CorPORATIONS  RULES

 THE  MINISTER  OF  TOURISM  AND
 CIVIL  AVIATION  (SHRI  PURU-
 SHOTTAM  KAUSHIK):  7  beg  to  lay
 on  the  Table  a  copy  each  of  the  follow.
 ing  papers  (Hindi  and  English  ver-
 sions)  under  sub-rule  (5)  of  rule  3
 of  the  Air  Corporations  Rules,  ‘1954: — —

 (1)  (i)  Summary  of  Budget
 Estimates  for  Revenue  and  Expendi-
 ture  of  the  Indian  Airlines  for  the
 year  1978-79.

 ii)  Summary  of  Actuals  for  the
 year  1976-77,  Budget  Estimates  and
 Revised  Estimates  for  the  year
 1977-78  and  Budget  Estimates  for
 the  year  1978-79,  under  Capital  of
 Indian  Airlines.  [Placed  in  Library.
 See  No.  LT-2716/78].

 (2)  Gi)  Summary  of  Budget
 Estimates  for  Revenue  and  Expendi-
 ture  of  Air  India  for  the  year
 1978-79,
 (ii)  Summary  of  Actuals  for  the
 year  1976-77,  Budget  Estimates  and
 Revised  Estimates  for  the  year
 1977-78  and  Budget  Estimates’ for
 the  year  1978-79  under  Capital  of
 Air  India.  [Placed  in  Library.  See
 No,  LT-2717/78).

 Interim  Reporr  or  WorKING  Group
 ON  UNIVERSALISATION  OF  ELEMENTARY
 EDUCATION,  REPORT  OF  WoRKING  GROUP
 ON  VOCATIQNALIZATION,  AND  ‘DEVELOP-
 MENT  OF  HicHer  EDUCATION  IN  INDIA—

 A  Pouicy  FRAME’,  हार,

 SHRIMAT!  RENUKA  DEVI  BARA-
 KATAKI,.  I  beg  to  lay  on  the  Table:

 am  A  copy  of  the  Interim  Report
 (Hindi  and  English  versions)  of  the
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 Working  Group  on  Universalisation
 of  Elementary  Education.  [Placed
 in  Library.  See  No.  LT-2718/78].

 (2)  A  copy  of  the  Report  (Hindi
 and  English  versions)  of  the  Work-
 ing  Group  on  Vocationalisation.
 [Placed  in  Library.  See  No,  LT-
 (2719/78).

 (3)  A  copy  of  the  ‘Development
 of  Higher  Education  in  India—A
 Policy  Frame’  (Hindj  and  English
 versions).  [Placed  in  Library.  See
 No.  LT-2720/78).

 (4)  A  copy  of  the  National  Adult
 Education  Progremme—An  outline
 (Hindi  and  English  —  versions).
 [Placed  in  Library.  See  No.  LT-
 2721/78).

 (5)  A  copy  of  the  Summary  of
 the  Report  of  the  Working  Group
 on  Adult  Education  for  Medium
 Term  Plan  1978—~83.  (Hindi  and
 English  versions).  [Placed  in
 Library.  See  No,  LT-2722/78).

 (6)  A  copy  of  the  Report  (Hindi
 and  English  versions)  of  the  Work-
 ing  Group  on  the  Sixth  Plan  Central
 Schemes  of  Physical  Education  and
 Sports.  [Placed  in  Library.  See
 No,  LT-2723/78}.

 Certirizp  Accounts  AND  Auprr  REPORT
 or  D.T.C,  For  1974-75,  NoTrIFICATYON
 Unper  Merchant  Sureprnc  Ac>  AND
 PAPERS  UNDER  COMPANIES  ACT,  ETC.

 THE  MINISTER  OF  STATE  IN-
 CHARGE  OF  THE  MINISTRY  OF
 SHIPPING  AND  TRANSPORT  (SHRI
 CHAND  RAM):  I  beg  to  lay  on  the
 Table: —

 (1)  (i)  A  copy  of  the  Certified
 Accounts  (Hindi  and  English  ver-
 sions)  of  the  Delhi  Transport  Cor-
 poration  for  the  year  1974-75,
 together  with  the  Audit  Report
 thereon,  under  sub-section  (4)  of
 section  33  of  the  Road
 Corporations  Act,  1950.

 (ii)  A  statement  (Hindi  an@
 English  versions)  showing  reasons
 for  delay  in  laying  the  above  docu-
 ment.  [Placed  in  Library.  See  No.
 LT-2724/78].

 (2)  A  copy  of  the  Merchant
 Shipping  (Examination  of  Engineers
 in  the  Merchant  Navy)  Amendment
 Rules,  1978  (Hindi  and  English  ver-
 sions)  published  in  Notification  No.
 G.S.R,  1088  in  Gazette  of  India
 dated  the  19th  August,  1978,  under
 sub-section  (3)  of  section  458  of  th  ,
 Merchant  Shipping  Act,  195
 {Placed  in  Library,  See  No.  L
 2725/78),

 (3)  A  copy  each  of  the  following
 papers  (Hindi  and  English  versions)
 under  sub-section  a)  of  section
 619A  of  the  Companies  Act,  1956:

 (i)  Review  by  the  Government
 on  the  working  of  the  Central
 Road  Transport  Corporation
 Limited,  Calcutta,  for  the  year
 1976-77,

 (ii)  Annual  Report  of  the
 Centra}  Road  Transport  Corpors-
 tion  Limited,  Calcutta,  for  the  year
 1976-77  along  with  the  Audited
 Accounts  and  the  comments  of  the
 Comptroller  and  Auditor  Generai
 thereon.

 (4)  A  statement  (Hindi  and
 English  versions)  showing  reasons
 for  delay  in  laying  the  papers  menh-
 tioned  at  (8)  above.  [Placed  in
 Library.  See  No,  LT-2726/78}.

 Report  or  COMMISSIONER  FoR  LiNavi-
 stic  Minorities  IN  INDIA  FOR  THE

 Pertop  Juny  1974—June,  1975,  enc.

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  HOME  AFFAIRS
 (SHRI  DHANIK  LAL  MANDAL):  I
 beg  to  lay  on  the  Table:

 (1)  Seventh  Report  (Bindi
 and  English  vesions)  of  the  Com-
 missioner  for  Linguistic  Minorities


